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Fard Shti Ashok Mohanty, 1earnod Senior 

Starxling Ccunsei for aespondents. No one is present for the 

applicant. in this petiti on, 	the prayer is o quash the order 

of reversion of the applicant reverting him to Lcer Division 

Clerk rank by Anne'u re-S and to quash the *de rt of promotion 

of Shri S.Uram by Office Order dated JuneJ1991 to the rank 

of Upper Division Clerk against £cheduled Cste post roster 

poinc Annexure-6. Anne'<ure-1 is adrnittedly an order in 

pursuance of the order of the Central Administrative Tribunal 

dated 19-04-1991 in O.A. NO. 386 of 1989.Threfore, Annexure-1 

I 

can not be challenged. With regard to Annex 

grour facts are that the applicant was mi 

as UDC on M-hoc basis against a leave vac 

in which post he continued upto Feoruary,1 
dLc-.- J 

as re ve rted., Again he w'as p~ rcmoted to the 

Diviion Clerk in the year 13 sire ther 

the UDC rank . There was a specific recrui 

50 cf the psts of UDC was to be filled 
/ 

ser1ioritY_cum_fitness an:3 50% of the pOsts 

Jeprtnenta1 Competitive ZxarrdnaLion. The 

i3 is reltah1e to the later category.F 

Le-6 the back 

ially promoted 

y on 13-08-1979 

6.The reafte r, he 

ost of Upper 

was a vaCay in 

nt rule by which 

on the basis of 

y Limited 

t created in 

sote reason or 

the other the Limited Departs'ental Competitive Exauuination 

c•uuid not oc held -ind the app1ican was pr uoted to the post 

of UDC on ?O-hcc oasis. ubsequent1y, afte the results of the 

UC 0 s Limited Departnenta1 Competitive ExaninaLion were 

rinounced the applicant was reverted to h1s substanti ve post 

of LDC on 31-07l991 to yield his place t4 one Shri S. Urarru 

who v,as regu1rly selected.It is admitted jy Respondents that 

this post was reserved for SC candidate.34t then as no Sc 

candidate qualified in the Limited Departujetal Competitive 
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inion, the vacancy has c€n filled by promoting 

ShxJ. . Uram , a Scheduled ftioe.Thi res4lted in carrying 

ac the v.acary to he filled up by SO candidate from 

thc ncxt examination. 

e have carefully consider4d the submisions 

the tcarrd Seniortaring Onsel. 	are of the view 

ht there is no infirmity in rerting t1e applicant L 

I- Ais old substantive post and promoting a Oerson who i 

.cwd in cc odance with the RU1e.ThE 	 r n 

a cr Mhxi 	 ted 

~t~ostantive post de hors the ules. QrinaL 

i 1i'mi6sed No Costs. 


